THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM AND ARUNACHAL PRADESH)

N O T I F I C A T I O N

Dated Guwahati the 22nd December, 2010

NO.HC.VII- 17/2010/    13256  /A. The Hon’ble High Court has been pleased to promote the following Officers in Grade-III of the Assam Judicial Service to Grade-II of the said Service on ad-hoc basis.


Name of the Officers

1. Shri Madhurjya Narayan, Sub-Divisional Judicial Magistrate (M), Sonari, Sivasagar

2. Shri Ajoy Kumar Baruah, Sub-Divisional Judicial Magistrate (M), Bajali, Pathsala, Barpeta

3. Shri Darak Ullah, Sub-Divisional Judicial Magistrate (M), Margherita, Tinsukia

4. Shri Abu Saleh Badrrudza Laskar, Sub-Divisional Judicial Magistrate (M), Rangia, Kamrup

             By Order,









        Sd/-H.K. Sarma,
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